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(b) if go, whether India participated
in that meeting;

(c) the main decisions arrived at
the meeting; and

(d) 1o what extent India is benefited
by the same?

The Minisier of Commerce (Bhri
Dinesh Singh): (a) to (d). A state-
ment is lnid on the Table of the House,
[Placed in Library. See No. LT-411/
7).
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Watch Faclories with
Collaboration

538. Bhri 8. M. Banerjee
Shri Madhu Limaye
Shri Ram Gopal Shalwale:
Shri Manibhai J, Patel:
Suri ¥, 8. Knshwah:

Will the Minister of Industrial Deve-

Soviet

(a) whether it is a fact that new
watch tactoriex with Boviet oollabora-
tion are to be established in the coun~
try;

(b) i so, the terms of the collabo-
ration; and
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(c) whether these factorles will
start production in the Fourth Plan
period?

The Minister of Indusiria]l Develop-
ment and Company Affairs (Shri F. A.
Ahmed): (a) Yes, Sir. Approval to set
up two watch factories with Soviet
Collaboration has been granted to two
private parties,

(b) The terms of collaboration are
under examination.

(c) It iz hoped that these factories
will start production in the Fourth
Plan Period.

Closure of Textile Mills on alternative
Saturdays

539. Shri 5. M. Banerjee:
Shri Madhu Limaye:
Shrimati Jyoisna Chanda:

Will the Minister of Commeree be
pleased to state:

(a) whether it is a fact that closing
of textile mills on alternate Saturdays
has beoen opposed by all the Trade
Unions;

(b) if so, whether Government pro-
pose ta reconsider the whole matter;

(c) whether concentration of cotton
in the hands of a few has been dis-
couraged; and

{d) if so, the steps taken o unearth
such cotton bales?

The Deputy Minister in the Minis-
try of Commerce (Shri Shafl Qureshi):
(a) and (b), Government have not
received any representation from
Trade Unions against the extra clo-
sure every altornate week effective
from 10th April, 1987. In any case,
keeping in view the cotton shortage
and the liberalisation of the campuli-
sory closure, Government do not pro-
pose to reconsider the matter just vet,

(¢) and (d). Limitations on stotks
of cotton that can be held by mills
coupled with the credit restrictiop in
Tespect of cotton and requaltioning af





